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SHRIMATI   KAMLA SINHA  : (Bihar) : 
Sir.......(Interruptions).... 

THE    VICE-CHAIRMAN    (SHRI    V. 
NARAYANASAMY) : Chairman has given 
his permission   to four or tive Members. I 
would call your name after the finish. 

Harassment   of Non-muslim   workers  in 
Saudi Arabia 

PROF,    SAURIN    BHATTACHARYA : 
(West Bengal) : Mr. Mathur, will you 
please yield for a minute ? There is no 
Cabinet Minister of the Government in this 
House. It is unusual. (Interruption). I 
want your ruling, Mr. Vice-Chairman. 

SHRI AJIT P. K.. JOGI (Madhya 
Pradesh)   There is the Minister in charge 
of Parliamentary Affairs.. (Interruptions) 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY) : Please sit down, all 
of you. Yes, Mr. Mathur. 
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[†] Transliration   in    Arabic Script 
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†[ ] Transliteration in Arabic Script. 

 

THE VIE-CHAIRMAN (SHRI V. NARA - 
YANASAMY) : Mr. Moolchand Meena 
{Interruptions) I have already called 
another name. Kindly take your seats. {Interru- 
ptions'). Mr. Afzal, please take your seat. 
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THE VICE-CHAIRMAN (SHRI V 
NARAYANASAMY) : Mr. Afzal. 

SHRI MOHAMMED AFZAL alias 
MEEM AFZAL : Sir, I want your protection. 
You must note what he is saying. (Interruptions) 

THE   VICE-CHAIRMAN    :   (SHRI   V. 
NARAYANASAMY) : I  will   verify   the 
records. 

SHRI   MOHAMMED   AFAZAL   alias 
MEEM   AFZAL : It   should   be   expunged- 
(Interruptions). 

 

SHRIMATI KAMLA SINHA (Bihar) : 
These utterances of Shri Sangh Priya Gautam 
and others should be expunged. (Interruptions) 

SHRI S. JAIPAL REDDY (Andhra 
Pradesh) : Sir I request that the remarks 
made against any Member be expunged. 
(Interruptions) 

SHRI MOHAMMED AFZAL alias 
MEEM AFZAL : I associated myself with 
Shri Mathur. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): Any remarks, which 
are not warranted, would be removed from the 
record. 

*Expunged as ordered by the Chair. 

†( 1  Transliteration in Arabic Script. 
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THE      VICE-CHAIRMAN      (SHRI   V. 
NARAYANASAMY) : Shri       Ish   Dutt 

Yadav. 

SHRI MD. SALIM   (West Bengal):  Sir, 
it  has  been stated  by  Mr.   Mathur...............  
(Interruptions) 

I do not know why they were fighting with 

aoh other. 

 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY) : You have not heard 
what I said. I have already ruled that any 
unwarranted remarks made by the hon. 
Members will be removed from the record. 

THE VICE-CHAIRMAN (SHRI V 
NARAYANASAMY) : Mr. Afzal, please 
take your scat. (Interruptions) Shrimati Kamla 
Sinha, I have identified Shri Ish Dutt Yadav. 
There are six persons who have given their 
names. After that, I will call you. (Interrup, 
tions). 

 

†[  ] Trusliteration in Arabic Script. 
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†[   ] Transliteration in Arabic Script. 

 

THE    VICE-CHAIRMAN        (SHRI    V 
NARAYANASAMY) : The   names given by 
the Members a re not over. (Interruptions'). 

THE VICE-CHAIRMAN : (SHRI V. 
NARAYANASAMY) : I have identified Shri 
Ish Dutt Yadav. Let him speak.   (Interruptions) 
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SHRI SUKOMAL SEN (West Bengal) 
Sir, what he is saying is Very objectionable. 
He should not be allowed to speak like  this 

SHRIMATI   SARLA   MAHESHWARI    : 
(West Bengal)    It     is    very    objectionable. 
How can  he be allowed to say such things ? 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY) : Mr. Shastri, your time 
is over.  {Interruptions). 

 

 

Atrocities on Scheduled Castes and   Women 

in District Burdwan, West Bengal 

 

 


